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Sir,

Memo ilo.HC.VII-

Smti Jayashree Bora,
Jt. Registrar (Vigilance),
Gauhau High Court,
Guwahati.

Shri Dibyajyoti Mahanta,
District & Sessions Judge,
Golaghat.

ft-
Restricted holiday.

Your lefter No. DJ (G) 43O41ZOZ4, dtd. 05.06.2024.

Dated Guwahati the June,2024.

Yours faithfully,

s4-{-
JT. REGISTRAR ruIGIIINCE)

t

with reference to the above, I am directed to inform you that you have beengranted restricted horiday on 06.06.202d 
"rong 

,"iii station teave permission, fromthe morning of 06.06.2024.ti, the moinmj u-i)'.oo.zozc, as prayed for. The nexrsenior most Judiciar officer avairabre at the statio-n snatt remain in charge of your court andffice during your absence.

t6l2oo2l488s & dated €'06.2-oz-1I
Copy to:

{ *"Project Manager, Gauhati High Court, Guwahati.


